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{d) It is the endeavour of the Government
to meet its expenditure from non- debt sources
and borrowings from the market as far as
possible. Borrowings from the Reserve Bank
of India are made as a lastresort, having regard
to the agreement entered into with RBI in Sep-
tember, 1994,

Deposit Growth Target Fixed for Banking
Sector

1440. SHRI VIREN J. SHAH:
SHRI PRAMOD MAHAIJAN:

Will the Minister of FINANCE be pleased
to state:

(a) what is the deposit growth target fixed
for the banking sector for the year 1995-96;

(b) whether the target is likely to fall short;
and if so, the details thereof and reasons
therefor;

(c) what has been the bank deposits in the
first half upto 30th September, 1995;

(d) whether despite the hike in interest rate
the deposits have not picked up in the second
half; and if so, the reasons therefor, and how
Government propose to meet the situation; and

(e) whether due to pressure on funds any
projects are likely to be delayed; and if so,
the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (DR. DEBI-
PROSAD PAL): (a) to (c) Reserve Bank of
India (RBI) has reported that at the time of
announcing the monetary policy for the first
half of 1995.96, an increase of Rs. 65,000
crores in the aggregate deposits of scheduled
commercial banks was estimated. Between
March 17, 1995 and September 29, 1995 the
aggregate deposits increased by Rs. 28,000
crores.

(d) and (e¢) RBI has announced various
measures during the second half of 1995- 96
to step up mobilisation of bank deposits. The
interest rates on domestic deposits having
maturity of over two years have been freed
from October, 1995. The interest rates on
deposits under Non-Resident (External) Rupee
{(NRE) Accounts have been increased in stages
from "not exceeding 8.0 percent per annum’
to "not exceeding 12.0 percent per annum'
from October, 1995. The average cash reserve
ratio (CRR) on outstanding net demand and
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time liabilities has been reduced from 15.0
percent to 14.0 percent. These measures are
expected to help in mobilising deposits during
the second half of the year. RBI monitors the
monetary and credit situation and correc-
tions, if necessary, are devised to ensure that
an adequate level of credit is maintained
commensurate with the growth of the
economy.

Loans Accorded to States

1441. SHRI ASHOK MITRA: Will the
Minister of FINANCE be pleased to state;

(a) the procedure for according loans to
State Governments apart frem what are
accorded on the recommendations of the
Finance Commission and the Planning
Commission;

(b) the State-wise breakdown of such loans
since 1984-85 with details thereof; and

(c) whether repayment obligations against
such loans have been waived in the case of
some States; if so, reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (DR. DEBI-
PROSAD PAL): (a) The loans to State
Governments are given by the various
Ministries/Departments of the Central
Government either as a part of standing
arrangement or on receipt of specific requests
from the State Governments.

In Budget 1995-96, there is a provision of
Rs. 7751.29 crores for loans to States other
than those given on the recommendations of
the Planning Commission. The more
important loans to States include short-term
Ways & Means Advances of Rs. 6000 crores
recoverable within the same financial year.
Further, a provision of Rs. 6700 crores is for
loans to States on account of 75% of the net
collections by the Central Government from
Small Savings Schemes. The balance amount
of Rs. 51.23 crores represents the Budget
provision for misceilaneous non-plan loans
given by various Ministries. The Finance
Commission does not recommend any loans
to States.

(b) The State-wise details of loans are given
in the Finance Accounts of the Union Government
for the respective years (under Major Head 7601
in Statement No. 1 5—loans and advances) which
have already been laid on the Table of the House
upto the year 1993-94.
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(c) The loans are consolidated/written- off/
waived on the basis of recommendations of
the Finance Commission. In certain cases,
temporary rescheduling of the repayment of
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loan and payment of interest is granted
depending on the financial problems of the
States. Details are given in the Statement
below.

Statement

(Amount in Rupees)

Ex-UT Plan Loans (Up t01986-87) 1984-89 Drought loans
Arunachal Pradesh, Goa & Mizoram State Plan Loans Written Off
Written Off Consolidated$ Consolidateds$
1 2 3 4 5
1. Andhra Pradesh 10,137.465,809 50,224,000
2. Arunachal Pradesh 2,240,885,400 264,727,425+
3. Assam 12,135,969,270
4, Bihar 13,372,539,353
5. Goa 206,442,900 2,392,171,982 1,474,368,533*
6. Gujarat 6,839,709,527 1,653,057,000
7.  Haryana 3,109,034,323 48,113,000
8. Himachal Pradesh 933,177,097 28,000,000
9. Jammu & Kashmir 10,501,733,946
10. Karnataka 6,079,652,564 50,483,000
1. Kerala 6,280,137,464 100,800,000
12. Madhya Pradesh 10,524,513,275
13. Maharashtra 10,435,825,329
14. Manipur 397,860,805
15. Meghalaya 360,402,245
16. Mizoram 1,104,900,000 30,383,100 157,362,992*
17. Nagaland 557,832,338
18. Orissa 6,876,949,367
19, Punjab 3,147,402,165
20. Rajasthan 7.739.390,414  3,243,547,000
21. Sikkim 233,500,647
22. Tamil Nadu 8,771,394,200
23. Tripura 504,821,261
24, Uttar Pradesh 19,986,739,330 21,467,000
25, West Bengal 5.573.167,867
Total 3,552,228,300 2,422,555,082 146,405,677,546  5,195,691,000

$ into 15 years loan with 9% rate of interest.*
* — 1987—89

Power Supply in Hill Districts of U.P.

1442. SHRI RAJ NATH SINGH: Will the
Minister of POWER be pleased to state:

(a) whether it is a fact that the power supply
in the hill districts of Uttar Pradesh, particularly
in village Bara, Patty-Edwal Syun, district
Pauri Garhwal is very irregular since long;

(b) if so, the details thereof;

(c) whether it is a fact that due to non-
functioning of the low power Transformer
people of that village have urged Governmeni
to provide in a High Power Transformer; and

(d) if so, whether Government propose to
instal High Power-Transformer in that village
and if not, the reasons therefor?



